" MAZ 7826799,
‘ DA-1318/99

10.

11,

A

L TREEAEE
- : Central Administrative Tribunal, Prlncipal hench
¢Y 0A-754/99  MA-731/99 with DA 908789, DA-179/89  MA-744/99:>
" DA-780/99 MA-745/99, "OA-787/99, OA-801/99, OA-811/83 MA- ~-77878
DA-B3D/aa MA-700/99, OA-B62/99 MA-Bi5/39, DA-B77/99 MA- 837/08; &
OAMG4/Q0, MA-BS0/99, DA-898/99 CP 724/99 MAZB51/98, OA- 908}69
MA-860799, O0A 953/99 MA-893/99, OA-955/99, 0A~9°a/99 MA= 907/§§;fﬁ
. OA%1017/99 0A-1020/99 MAA9\6/9° igg;iq ~163§‘ 3
o !: f §4

+

Hon ble Shri S.R. Adige, Vice Chairman (A) .

OA-1246/99
VA-1415/99,

Hon ble Shri Kuldip Singh, MembeP (J)

smt. Vijay Kumari w/o Sh. M, Kr ar
r/o WZ-1326,Nangal Raya, Near  Jahé
D Block, New Delhi. >53ﬂ,gn o

r/o 2/144, Geeta Colony.
Delhi,

r/o H-6, Radheypuhi. Krishna_N
Delhi. ' A,

W -3
Ms Usha d/o late Shri M.L.Mahga
r/o 1168, Gulabi Bagh, Dnlhi.;

Ms Sonia Dawar d/d Sh. V.K. Dawar,“'
r/o No. 4, Malka Ganj, S
Delhi. .

Ms Kusum Lata d/b Balbir Singh, .
r/o C-41, Karampura, New Delhi.

M= Neeraj Melik w/o.Shri R.P. Malik,
r/o WZ 659, Sadh Nagar,
Palam Colony, NewDelhi.

Ms Mamta Vashishat d/o Shri T.R. Vashishat,
r/o 24-A, tLaxmil Garden, !
Nazafgarh, New Delhi.

-

feovn ot

Shri Ra3 Singh s/o Shri Gian Chand, @ - =%
r/o 45, Chirag Delhi, ' K R
New Delhi - 17, ~ ; S

4

Shri Rakesh Sharma s/o Shri J.L. Sharma.
r/o 444 Chirag Delhi, " L
New Delhi - 17.. , 33; =

© ot

Ms Mukesh Dahya w/o Sh. Lokender Singh
r/o D-5, Satyawati Nagar,

_....Applicants




1, ! ' Ms Neetu Chaudhary d/o Sh. Dharamvir Singh,
R/fo 4/2724, St. No.5, Bihari Colony,
Shahdara. Delhi—SZ.

/&. -
L

55 __:¥§u ;Aart, Saini V/O Sh.- Dinesh Saini,
_;EE/QQA~39/_:Kabu1 Lines,”

Delhi-Cantt.

~Rajesh Kumar Sharma s/o Sh. R.K. Sharma,
/0" A-1/227A Keshavpuram.
}e1h1»35.~~~w

'”gJShabib ul-Hassan s/o Mr. M.S.Hassan,
' (o Ghafoor Nagar,
= 1Nagar. Delhi.zs.

.%Atriq Khan s/o Mr., Akbar Ali Khan.
= :B/o D-148 Abul Fazal Enclave,
@éﬂamia Nagar, Delhi- 25 :

B vy

-Ms; .Yandana Gupta w/o Sh. Dinesh Kumar,
-%R/0"A/56B Phase-11I Ashok Vihar,
'"Delhi -523

: Myiddl'a Gupta d/o Shri D.V.Gupta,
:14-D/E  Chajjupur Colony,
“zabunpur +Shahdara,

Ms.-Anju Bajaj d/o Shri C.B. Bajaj,
R/o D-I1I A/15A Janak Puri,
..Hew Dlghi ~58.

Sanjay Kumar s/o Gajraj Singh,
R/0 255 Pitampura Village,
Delhi -34,

Ms. Sunita Sharma d/o Shri B.K. Sharma,

R/0'161/2 Thomson Road Railway Colony,
New Delhi

-.Hs.,Deepa Aggarwal w/o Sh. Rajesh Aggarwél.
R/o 1076, Maruti Vihar,
Chakarpur, Gurgaon.

: Ms‘ Mamta Saroha w/o Sh., Rajiv Kumar,
-R/o B-~7 Krishi Vihar,
New Delhi-48.

'Ms..Satya Sharma w/o Shri Deepak Sharma,
R/o F-16, Ward-I, Mehrauli,

New Delhi-30. ... Applicants

Versus

Government of NCT of Delhi

hrouqn";he -Pirector of Education, Delhi
#01d Seorotariat.

Delh Te S i

- .. .Respondents




DA 1017/99

Mrs. Meena Arora w/o Shri Ved Parkash,
o R/0 1859 Qutram Lires,
E Kingsway Camp, Delhi., . _

-

... Applicant

1. Government of NCT Delhi
through its Chief Secretary,.

- S5, Sham Nath Marg,

Delhi.

f‘ N 2, Director of Education,

, : Govt. of NCT Delhi, -
i S, Sham Nath Marg, s
‘ - Delhi-54, ;

0A 894 of 1999

\ 1. , Ms. Shallu Gupta w/o B: B Téyal.w
R/o 460/B Azadpur, Delhi:34;7

2. Ms. Munni Gupta w/o Sh. Rewati Raman,
o . R/c J-80/6 Pandav Nagar, ' '
S Opp. Mother Diary.
Pelhi-92, -

R/o 882-A, Lampur Road, "

Banker, Delhi. -

§ 4, Ms. Seema Garg d/o Shri V P. Garg.o
R/o D-32, R.P. Road, . ..

Adarsh Nagar, Extension, LR

Delhi-33, o

|
.S, Ms. Sudesh w/o Sh. C.M.Arva,
R/o G-21/86-87 Sector VII,
Rohini, Delhi-85,

6. Ms. Amisha Mitra w/o Sh. Yogesh Mitra,
R/o0 164 Tarur Enclave, )
Pitampura, Delhi. ' LT

7. ; Ms. Gurvinder Jeet Kaur

) ; R/o 67-BR, New Township Badarpur,
;/ New Delhi-4¢4,

8. ) Ms. Neeta Pant w/o Sh. Anil Pant
R/c BG-5A/14D, Paschim Vihar. RS
'New Delhi. SR

T

i,

s P

\¥-]

£

3

Mahendra Nath Jha s/o Shri B D. Jha.

R/o B-478 Timarpur Delhi Admn. Flats.
Delhi-5¢4, .

Ms. Dinesh Kumari w/o Sh Na?endar St
; R/o D-101. Vadanagar, : i e
Delhi-42, .

PRt

3%
¥ T
1
)
~

[
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ey
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14,

16.

17.

8.

20,

24,

Yunuz Khan s/o Sh. Nanney Khan,
R/o K-64 Abul Fazal Enclave,
New Delhi- 25.

Ms. Jyoti Rawat d/o Sh. B.S.Rawat,
R/o G-77/294 Sector-16,
Rohini, Delhi-85.

R/c C-450 Saraswati Vihar;
Delhi-34.

Surender Kumar s/o Sh. Raghunath,
R/o 5%5 Gulabi Bagh, ‘ L
Delhi-7, . - SRR

Ms. Monika Mukhya d/o Sh,»T.cxé
R/o 1216-A Rani Bagh, -
Delhi-34,

Ms. Suman Nagpal d/o sh &L
R/0 24-110 West Patel«Nadqrﬂ
New Delhi-8. 7

Ms. vidisha Sharma w/o:Sh:
R/o A-107 Shankar GArden
New Dolhi 18.

Ms. Gitika d/o Shri Pri
R/o 113-A, B.C. Block,
Shalimar Bagh, B
New Delhi? ’

Ms. Saroj Bhatia s/o Shu
R/o 114-E; St. No:?7 ,
East Motl Bagh,

Sarai Rohilla,

New Delhi-7.

~3

Ms. Meenakshi w/o shri ﬁandj Wadhwa.
R/o. 203/1, Pkt A.3, SecedF&.t.
Delhi.‘ ,?_
Ms. Rashmi ‘wW/o Shri. A“K{“
R/o 591/3 -Mehrauli -
New Delhi-30.

Ms. Vifilesh w/o Sh. ‘BiGiEhak L
R/o 86/3, Sector-I, PUshb Viﬁar;'_ .
New Delhi. : R }ﬁ L.

N

Ms. Sushma Chaushan d/o Shri Lalla Presﬁ‘
R/0 97+D,.Sector-1Vy B.Ki ﬁara,
New Delhi-1, H

sh. Vinod Bharti s/o.Sh. Devi bass,
R/o C-408/A St.No. 17,.Bhajanpura.
Delhi- 53.

Rajest &Vashishth s/
R/0 14 Bhai Parmana

Ms, Madu Bala w/o Sh."Gajender Slngh’
R/o Village & P.O. AiipUr, b BTERRR
Delhi-86. St LT T e
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Versus
Government of NCT of Delhi

% Through: The Director of Educaticn,
0ld Secretariat, Delhi.

;‘% it
1 “Mrs: Adarsh Sharma w/o ShEL B.L. sharnains i
R/o E-151-E Ashok Vihar, Phase-1 D TS
Pelhi-sz, o ABPlicERE
Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.
0ld SEcretariat, Delhi. -

..~ QA 955799 )
- Ms. Bhawna Munijal

K-231-32 Jahangir Puri,
-New Delhi.é

ot

Sates

e

y .- Versus
) . Government of NCT of Delhi
o The Principal Secretary (Edu
0ld Secretariat, ' A
Delhi.
; 2. Director of Education,
’ Directorate of Educatioin,
Govt. of NCT of Delhi,
Nl1d Secretariat, -
Delhi,
: 3, Oy. Director of Education, TR Ee
District North West, L
Hakikat Nagar, S D
-New Delhi, "~ +..Respondents - "L |
DA 1415799
Mrs. Dimple Anand d/o Sh. Shyam Lal Anand,;~“ "
School G.G.S.C., S.U. Block, .
y Pitampura, Delhi. " +..Applicant

Versus

TIEENO L

Government of NCT Delhi through

The Director of Education, Directorate of Education,
0ld Secretariat,

b

‘ Delhi-54, __.++.Respondents,
“ i ‘Q: M . 1 -
IR 318/99 -
- "Eg'r SR OIS

Cemi Ms, Meenakshi d/o Shri'65;$
2 ZR/0 WE-626 Nangal Raya, %o

- New Delhi,

Eékash;.f
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1, Govt. of NCT of Delhi through._
Pirector Education
(0ld Secretariate),
Delhi.

2. Deputy Dlroctor of Educatlon.*w
District South, Defence Colony,
New Delhi.

QA 1031 of 1993 ’
Smt. Pushp Lata w/o Sh. Yogesh Kumar,

R/o U-134 Vijay Nagar, Lampur Road,
Narela, Delhi-40.é

- Versus l
its Chief Secretary,
5, Shamhath Marg Delhi.
2. Director of Education, 235‘

Directorate of Education, .-
0ld Sectt., Delhi.

3. Deputy Director of Education if‘;ﬁl:
(North.West District) . N E
Hakikat Nagar, Delhi. R

4, Principal, ;- T 3
‘ Sarvodaya Kanya VidayalaYa. At
Bakhtawarpur; Dellhi, ‘ ) )

DA 78B7/99

Miss Mamta Ahuja
Ex. TGT Delhi Admn.

R/o J-11/71A, Rajouri Garden. S
New Delhi. . .

t

Versus

1. * Govt. of NCT of Delhi, .. i%:
through its Chief Secretarvnu
S, Shamnath. Marg.»Delhi.“

2. Director of Education. e
0l1d Sectt., Govt. of NCT of ﬁélhi
Alipur Road, Delhi. - -...kespondnnt

QA 998/99

1. - Rajesh Khaneja s/o A.C.Kh he a,
¥ r/o 5D, Ravi Appts.,
' Vikaspuri, Delhi.

2. Bimla d/o Karah “Bingh,

r/o F-108/1; Sadh Nagar'II”
New Delhi., . S



7 e

s}

Shashi Gangwar d/o R.S. Gangwar,
r/o 85, Sahyog Appt.,Mayur Vihkar,
> Delhi. .

4, ) Ruchi Jain d/o K.S. Jain,.
. . r/o A-4-59%, Sector 16
R _ ' 'Rohini..Delhi.A T

Monike d/o Kuldeep Rai“
<. r/oM-14B Meterclogical
Lodhi Road, New Delhi.

H 6. Net Ram s/o Bansi Lal;h-;k -
r/o K-386, Mangolpuri, ' -
Delhi. f:g;? o
) . 7. Anju BRala w/o Raj Kumar: Sethiy

: r/o A-55, Gulab Bagh, Mohan Gaki
Uttam Nagar. New Oelhi‘ i

Mamta Saini d/o S..C.“Saiﬁi
8. r/o A-229, New Ranjeet: Nagar
Near Qatyam Cinema, New DelQ

Garg

e - Vandana Garg w/o Diwakar
S E e, r/o 1/225/9, Chiran3ifldl+Blddis
‘ Sadar Bazar, Delhi Cahtt
New Delhl.
10. Kukhtar. Ali s/o Faujdar. Alih :

r/o E-52, Jamia Nagar, an Delhi -

1. Khuwaid-ur-Rehman Khan ; \1“5 T
s/o Mufeez-ur-Rehman, I L
r/o 2C Gafoor Nagar, Jamia Nagar, Lo

New Delhi. N .;_;“;
12. Sushila Devi d/o0 Rameshwar Dayal Sehrawat, _ L
: r/c B-6/31-32, Sector ho. 7, R
2 ' Rohini Delhi. T
: 13. Scnika Dudani d/o Ramesh Dudani,

r/o 128B, Sunlight Colony;, B
Ashram, DDA Flats, New Delhi.. -

Nl A

Ty
1A
'

¢

§

5 14, Dinesh Kumar s/o Vijehdef kumar,
¥ e . r/ol 7/17, Yudhishter Gali, -
2 ! Vishwas Nagar, Shahdara; DelhixJV
15. Samina Begum d/o Syed Hﬂssaih. ﬁ:'f i

- : r/o 192/2A zakir Nagar,”New Delhis {;Abbiiéaht§~

Versis

_ 1. Govt. of NCT of Delhi, = .. -
It through- Director of Edusati Gﬁf*.i
Direotorate of Educatio 1d
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DA 1246/99

10.

1.

]2.

13.

14,

1 : S
+ " '.:

.r/ol B-78,

. New Delhi.

0
A ‘l‘

Miss Shalu Sharmad/o B.D.Sharma,
r/fo 1/772, Rishi Nagar,
Shokur Pur, Delhi,

Miss Geeta Bhardwaj d/o Chatrpaif.
r/o A-56, New Friends Colony,E&
Mundka, ©Delhi. ~

Miss Rakhi d/o Yoginder Nathvald,

r/o 21/65, 0ld Rajinder Nagar, . . REEEATI
New Delhi, , } : -fu
Mrs. Manju Rani Sharma w/o Ram Dhan Qharma.ff

r/o 10196/3,
Paharganij,

Jhandewaca Mandir, ;
New Delhi. "$~ k
Miss Asha Kukarl d/o Harish Chahder,
r/o J-19/A, Ramesh Nagar, ° =% -
New Delhi.

Mrs., Usha Kumari w/o Harish Chandertw‘
r/o J-19/A, Ramesh Nagar, “
New Delhi.

Sharﬁa Puri,
New Delhi. :

r/o 28A, Kalkaji, New Delhi

Sonia Mehandiratta w/o Vinod Meﬁaﬁ 1ﬂa§g§
r/o A-2/32, Rajouri Garden,

Reena Malawliya w/o H.L. Malwli
r/o 98, Premgali No. I,
Kotla Mubarikpdr.

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/fo B.No., 7, Q.No., 4,

Type-III, CRPF Jharoda Kalah.'
New Delhi,

Anupam d/o Joginder Kumar
r/o N-556, Sector 9, '
R.K.Puram, New. Delhi

Pratibha Chahard/o Sher Singh éhahak.
r/o Type 1I11/40, North West,

Moti Bagh, New Delhi, -
Jay Krishna Jha s/o S.Mahanth Jha. P §§
r/oShri Lal Bahadur S.S.VI., % ey i
Dyapitha, Katwaria Saria, ,.\;f Cr ' <
Hl S. Rn NOc 33‘ New DEIhi." SI;L .'?:; .. - ;é

I

Raj Rani Dua d/o Ishwar Dutt
r/fo 49/3B, Sector - 11,

QQQP
DIZ, Area, New Delhi. [
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Ruchivr= Joshi d/fo D.C.Joshl
r/oe 487328 Sector -1T7,
N,1.72.area, New Delhi.

Maniu Sharma w/0 Ashok KlUmar Mudgal,

.-.rfo 51, Vishal Colony, -.
. Nai Basti, Nangloi,New Delhi, .
Indu Chowdhary d/o C.M. Chowdharvy,
TGT (Hipdi0, G R, S8S, U BRlock,
Manpgolopurid
19. Veena Ranil r/o Vasant Kunl, New Delhi.
20, Daruhshan Khan s/o Mr. Salamat Khan,
- Asstt. Teacher,; RVYS, R.,K. Puram,
Sector II, New Delhi,
21. Miss Meenu Bhagat d/o C.L. Bhagat,
r/o A-2z2, M.I1.T7. Flats, Phase-I, -
Katwaria Sarai; New Delhi.
22. Shreesht Kumar Jha s/o Yog Naravan Jha,
r/o Sanskrit Vidyapesth, New Delhi
23. Raini dfo Milkhil Ram,
r/o H.No, 20, Sawan Park,
Azheok Vihar-I111, Delhi, .. Applicants
- Versus
Govit., of N.C.T. of Delhi through
1. Secrezary Education,
Govi, of N.C.T. of Delhi,
N0ld Secretariat, Delhi
? Direcinr of Education,
Govi. of N.C. T, of Delhi,
Nld Gercretariast, Delhi cRespondants
QA 1216/99
1. Ms. Mubesh Kumari djo Shri J.N. Sharma,
r/o v-185/5, Arvind Naga:,
Ghondz, Delhi,
2. Ms  Rzju Malhotra d/o D.L.Malhotra
r/o C3A/7101C, Janaknuri,
New Delhi,
2. Ms Monida Wadhwan d/o R.K. Wadhzwan,
r/o 190, Rameshwar Nagar,St. No., S,
Avadpur, Delhi
4, Ms Hemantl w/0o Pradeen Kumar
r/o B-7, Ayur Vigyan Nagar,
Delhi.
5, Ms Anjana Gauba w/o C.S.Gauba,
r/o 18-C, MU Block, Pitampura,

Delhi.
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QA_1020/99

/0 BT 724

of NCT of Delhi

Jahang1rour
Delhi .

Kumar Jha s/oH.B, Jha,
F . Sertnr TV
il

Ms Sumal Lata d/o K.S
r/o village Mubarakpur Dabas,
P.0. Ramikheda; Delhi.

et versus

through

—Jhe Director of Education,

0ld Sectt, Delhi.

i !, Smt. Meena Kumari,
TGT (N.Science),
" G.R.S8SSS K-T71, Mangol Puri,
Delhi,
7. &mt Savita Dabas
TGT(N.Science ', SKV. Mundka,
Delhi,
3. Smt. Sunita Tvagi,
TGET (Hindi), SKV, Mundka
Delhi .
4, Mizs Anju Arvs,
TGT (Maths), SKV, lw Col
Tughlakabad, Delhi
i
/ 1
\,[,
/ Versus
1. Govi. of NCT of Delhil through
Secretary,
5, Shamnath Mz2ra. Nelh:
g NMirertor of LZducatinn,
Directorate <f Education,
) Govi, of NCT of Delhi,
! 5, Shamnath Mzarg, Delhi,
3 m———e———Nanuty Director,
o Directorate of Education, -
ovt. of NCT of Delhi, .
5, Shamnath Marg, Delhi,

" ke

,Chaﬁbeygm}e R.R:Chaube

Rhardwali,

- +s..Applicants

«+ s« REespondents

ony,

>

.. RSSpondants.-




I
@ DA _253/99

I Ms Veers Kumari w/o Sukhbir Singh Dagar, M
VAR /¢ A-1B/25A, Pa<chim Vihar /ﬂ(

) New Delhi.

‘)1-

2. M: Parina Sharma d/o N R, Sharms,

L awnranro F_'nad

~ e,

&, Ms Geeta Devi wW/.0 Surender kaushik,
r/fo A-4/22, Sector IV, Rohini,
Delhi.

S. PO A Ms Anita Sethi w/o Sandeep Sethi,
R/o A-17, Kirti Nagar,
New Delhi,

TR N ‘Ms Mona Mehlawat d/o Ajit Singh ﬁehlawat -
r/o 1989, .Ganj Meer Khan, -
Daryaganj; Delhi, " -

7. Ms Aniu Sharma w/0 Rajiv Agnihotri,
< - R/o 132, Vidya Vihar, Sector 9, : R .
Rohini, Delhi. T

Ms Dimple Prasad w/0o Ashok Prasad,
~ r/o 18, Gengotri aAppt., F- -Block,
s Vikaserl, Delhi. LA

[&)]

13
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Vst
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nnod/o Shri v, p. Mann,

o) 12 Ma
e - r/fo A zp, Kawal Park F*fn
Delhi

2. Director of Education,
Directorate of Eduﬁatlon,
0ld Sectt,, Delhi,

3. _ Deputy Director of Education
. (North West District)
. ,_hdHaklkaf Nagar, Delhi,

i ke




Ms Veena Kumari w/o Su
R/o A-1B/252 s

hir Singh Daga-,
New Delhi.

Ms Parina Sharma d/o N.FR. Sharma,
rio B-170,

;Bala*xabbér’tlf;a :;
J191A Lawerence kEoad,

Ms Geeta Devi w/.o Surender kaushik,
r/o A-4/22, Sector IV, Rohini,
Delhi,

Ms Anita. Sethi w/0 Sandeep Sethi,
R/o A-17, Kirti Nagar,
New Delhi.

- Ms Mona Mehlawat d/o Ajit Singh Mehlawat,
r/o 1989, Ganj Meer Khan,
Darvyaganj, Delhi,

Ms Anju Sharma w/o Rajiv Agnihotri,
R7o0 132, vidya Vihar, Sector 9, . -
Rohini, Delhi. = - .

Ms Dimple Prasad w/0 Ashok Prasad,
r/o 18, Gangotri Appt., F-Block,

Vikaspuri, Delhi, Apniicants
Versus

Govt, ot NCT of Delhi through

The Director Education,

Nid Secretariat, Delhi ... Respondents

Seema Mann d/o Shri V.P Mann,
r/yo A 20, Kewal Park Extn,,
Delhi .

.. ApDlicants

]

Government of NCT of Delhj through
1ts Chief Secretary
C

Director of Education,
Directorate of Education,
0ld Sectt,, Delhi.

Deputy Director of Education
(North West District)
Hakikat Nagar, Delhi.

ko~
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Principal,
Sarvodava Kanva Vidavalava.
Kutub Garh,Delhl -~ 39,

M: Sadhna Sharma w/o H.C. Sharma,
r/o 24, Vijay Block,
laxmi Nagar, Delhi.

Ms Geeta w/o Pawan Kumar, : L

rfo BE 22, Shalimar .Bagh (West), e
Delhi~ - - . °Z S TR

kRaghvendra Prapanna s/o Awad Kishore Mishra,
r/ioc 239, Bharat Nagar, Delhi.

Ms Ranjana Rani Bhardwa3j w/o Shyam Sunder, :
r/fo 122-A/10, -Gautam Nagar, New Delhi. R
Ms Alka Dayal d/o Padam Daval,

r/o C 117159, West Enclave,

Pitampura, Delhi.

Ms Kamlesh Sharma w/o Rajesh Verma,
rfc H-387, Nanakpura, New Delhi,

M< tUme<h Lata d/o R.R.Aggarwal,

rfo 256-B, St, No. Z, Bhola Nath Nagar,

Shzahdara, Delhi

Ms Raini Kumara w/o Sh. Vikas Kumara,

rfo 11-G-72, Laipat Nagar - 171,

New Delhi

Ms Harmeet Kaur w/o Bhupinder Singh,

rio 2024, Gulabi Ragh,

Delhi, . Applicants
versus

of N.C.T. Delhi through

Jote

The Director of Education, Delhi,
Cld Secretarriat, Delhi. ....Responden

Smt. Parveen Rhardwai,
r/c 339, VPO Nangal Thakran, Delhi.

Smt. Babita Sharma,
rfo 231, Katewara, Delhi.

Km Savita d/o Sh. Mahavir Singh,
195, Kamardi Nagar, Delhi. s« Applicants

K}\;\/;— T —— N ELSUS cmuy
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Govt.

‘Renu Singhal d/e Shri S.K.Singhal,” =

rnment cof NCT of Delhil through .
CThief Secretary.
Shamnath Marg Oelhi.

'D

i-e"-
eotorate-of‘fﬂucaficn,
d Sectt., Delhi.

Deputy Director cof Fducation
{North-west District)
Hakikat Nagar, Delhi.

Ms Hem Lata Jain d/o0 Sh. J.B.Jain,
r/o C-4/129-30, Sector 6, Rohini,Delhi.

r/c 120, Bahubali Enclave, Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,

r/o 26, Netaji Subhash Marg, Darya Ganj,

New Delhi, : ,

Shri Satish Kumar Yadav s/o Sh. Attar*Singh’Yadav,ff?ﬁi
r/fo HoNo. 94/2, Gali No. 14, Libaspur, Samaipur,Delhi.

Sadhna Mehra d/o Sh. M.M.Anand,
r/o 4/324, Rholznath Nagar, Shahdara,

Delhi.

Sapna Jain d/¢o Shri S.P.Jain,

rjo XJj2362, Gali No. 1), Raghubirpura-
Gandhl Nagar, Delhi.

Fajni Saini d/o Shri R.S. Saini

r/o A-1/266-A, Uttam Nagar, New Delhi.
Poonam Tanwar w/c Sh.Yogesh Verma,
rfo RZ-42, B Bleorck, Kallas r

New no]hw.

Mamta Yadav w/o Sh. Munish Yadav

r/o 2173, Rarwala Chowk

Fahari Dhirai, Delhi.

Kamlesh Devi d/c Sube Singh,

r/o village & PO Majre Dabas,

Delhi, ... Applicants
Versus

of NCT of Delhi through

The Director of Education, Delhi,
Directorate of Education,
0ld Secretariat, Delhi.

N

s+ .+ Respondents
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= F/o W E34-A,
. SRS J Jaust Ram s/0° S
= =7 T 7 rlo F-60, Bau
-~ Uma Fani d/o
rlo -2 KFhas
Gzgan Vihar E
= 4, Sunitz Rhamba
) ' d/o L—!/l?S—B,
~ New Delhi.
= s, Sandeen Kumar s/o Sh. O.M. Sharms, .
: r/o B-639, Sudershay Park, New Delhi.
6. Geeta Rani w/c Rahul Kumar Singh,
r/o E-399 West Vincd Nagar, Gali No, 10,
e New Delhi,
T ~ //
: < - ; .
o 7. Neeral d/o Shri R.D.Sharma,
r/o House No. 413, Sector 9 R.K.Puram,
New Delhi.
8. Shalini w/0 Sanjeev Aggarwal,
r/o C-3/22, Janakpuri, New Delhi.
9. llma Prakash d/¢o Shri Rangaswams,
rfo C-2/78, DDA Flats, Kalkaji, New Delhi.
10, Kusumlata d/0 Shri Manwar Singh,
r/o RI 726/A, Puran Nagar, Palam Colony,
New Delhj,
1. Kaile<sh Vati w/o Munesh Kumar,
r/fo 7-498/C, Kotla Mubarikpur,
Gurude2ara Road, Kherpur, New Delhi.
12 Sumeet Kaur w/o Sh. Marpreet Singh,
r/o 17/9, Puniabi BRagh, New Delhi.
»// 13 Tarvirder Kaur w/o Chanpreet Sinah,
[' r/o £-2/126, Janak Puri, New [elhi
1g, Sunita Sharma
W/o Shri Joginder Sharma
R/io 27152 Subash Nagar,
New Delhi,
15, Sonia fGoyal
D/0 Shril R.K. Gunte
R/0 BA-124A Janakpuri, New Delhi.
3 16. Seems Arora
i D/o S.C. Arora
i R/o L-52 Sarojininagar, -
; New Delhi.
17. Sunita Vasishtha
- - . W/o R.S. Vasishtha .
! . .~ R/0o W2-32 Shadhipur,

New Delhi, -
e

A/
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20, MacnaFSh! Mudéal
D/ Shri m P Muddgal
R/0 1449/18s, St. No.Z.,
Durgapuri Shahdara, Delhil i
21 Kumkum
W/o Shri R.S. Gupta
R/c s/ B9S D, Mehraulil,
New Delhil.
. 22. Babhita Bhardwal
L _D/o Shri S.C. Bhardwajl :
R/o A-16 Chatterpur Enclave Phase-11 Maidangarhi,
New Delhi.
~< 23 Kusum Devi
‘ _ __W/0o Mukesh Kumar
R/o A-40 Rama Park,
New Delhi.
24 Anees Ahmad
S/0 Mr. Ataullah
Rio A-Z4 Lzlil No, L,
Ganga Vihar,
Delhi-94.
75 . Bhim Dutt Bhatt
S/o M. B.DL Bhatt
R/ 42/17 Sector-I Pushp Vihar, New Delhi.
26, pmshu kaushik d/c Jagdish Chand Kaushlk
©in S48 Village and Post 0ffice Bawzna
2?. Pacnam Sharme w/o Shri Raieev Bhardwszi
Fro N-3 Police Lines Kingsway Camp, Delhi.
A/ . Versus
3
) Government of NCTD through
Director of Education,
Nirectorate of Education,
nld Secretariat,
Delhi. ' ..Resn
nA _R30/99
| . . .
: Miss Sunita Devi d/o Raghubir Singh,
r/c 72, Kavita Colony, Nangloi,Dlelhl.
2. _Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Block D-7 Sector b5,
kohini, Delhi. .
3, ~==--ganJay Kimar Jain. ﬁJ_vﬁh“thaman Lal Jain, _ __
- r/o C6/9, Yamuna vihar, Delhi,. ot

ko ~

. e— el

LAnplicants
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/7.

r
/0o R-2A/747, Jaxdinurﬂ, lew Delhi.

Mivs Moona Rora dfo fLaxman Singh,
r/o @ . No. 656 Type-TI, Gulabil Ragh
Delhi.

Mrs., Pinby Vadav dfo Sh, Tulsi Ram Yzdav,
post. TGT Hin School CBSSS. Xeshavpuram NO“',u-3-~

Miss Rachna Sabbarwal d/o Sh. K.K.Sabbzrwal,
r/c House No. 36, Sanskrit Nagari Seotor 14,
Flot No., 2, Rohini, Delhi

s

Ms. Deepsikha Aggarwal d/o Sh.Sushil Aggarwal,
r/o 1157, Jaman Street, Panjabi Pathak,Ballimaran,
Delhi.

Samar Jahan d/o S.Tanwi Ahmed,
ro 11587, Jaman Street, Panjabi Pathak, Ballimaran,
Delhi,

Raj Kamal s/oRam Phal Singh,
r/o D-12, Jyeti Colony, Loni Road,
Street No. 8, Shahdara, Delhi.

Archanz Singh d/o Sh. S.P. Singh,
r/o D-703, Saraswati Vihar,

Delhi.

gh Yadav,

Mr<. Shakuntla Yadav w/o Sunder Sin
P Mehranli,

0 Mr
r/o H.No. 28, Village Saidulajaibh,
New Delhi, '

Mr= . Pawzn La

Shabana Khan w/o Sh.

A
r/o 5%1/18, Zakir Nagar,

Rai Bala wio N.S,Saini :
r/o W7-8, Plot No. 79, Hari Singh Pari '
New Multan Nagar, New Delhi,

Clamentina Jeremia
r/o GH-13/684, SFS

ot NCT of Delhi through
tor of Education,

ate of Education,
t., Delhi. & .+ .. Respondents
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OA 862 of 1999

l. Mrs.Madhu Bhatt w/o
sh.B.C.Bhatt,

Aged 34 yrs.,

Post TGT (SST)
School G.G.S.S.S,B-1 Block,
Yamuna Vihar, R/o

R/o 6@,Luxmi #partments,
Sector-9, Rohini, Delhi.

2.Mrs. AanjJu Sharma

v/0 Sh.Pramod Sharma,
Aged 30 years,

Post TGT Hindi

School S.K.V.Sultanpur

K/o A~1/316,Lawrence ﬁoad,EElhi.

3. Mrs. Bhramri Bhardwa}]
w/0 Sh, Abhimanyu Bhardwa],

Aged 27 yrs. '
Post T.G,T, Natural Science.

School G.R.S.».G Block, Saket,
R/o 295, lLaxmi Bai Nagar,
New Delhi.

4, Darshna Kumari

d/o Sh.Ramji Lal

Aged 23 years,

Post T.G,T(s.s.)

School Govt, Secondary School Vijay Park,
MauJpur, Delhi.

R/O Rohini, mlhi—s'j.

5. Kavita
d/o Sh.Tulsi Ram,

AgEd 21 yrs.

Post Assistant Teacher,
School S.K.V.Ashok Vihar -I1,
N.Delhi.

R/oD-71B, Yadav Nagar, Sameypur,
Delhi.

N
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6. Banwari Lal Sharma s/o

sh.Radhey Shyam

Aged 25 years.

Post TGT sanskrit
school G.Co.Ed. (M ddle School).
Sector-20, Ronini Extn. Delhi-41

R/oshiv Shakti Hanuman Mandir,
Prehladpur Bangar, Delhi-42.

7. Manisha Vashistm@a -

w/ 0 sh.Jagdish Chander,
hged 27 years,

Post T.G.T.Hindi,

SChOOl GoGoSoSoS. K BlOCK,
Jahangirpury

R/0 yillage Akbarpur,
P .O.Palla, mlm .-36 .

8, Chandrika

w/o Mr.Manoj Sharma,

Aged 27 yrs.

Post BGT

school GG SSS Anandvas, Delhi,
R/O B-f’6,Prashant Vihar’
Delhi.

J _,29. Neelima Tiwari d/o

Sh.G.P.TiwaI‘i,

Aged 28 yrs.

Post T.G.T.sanskrit. ‘
school S.K.V. sultanpuri C Block,
R/o A-56,New Multan Nagar, Delhd.

1G.Shabnam

. v/ oRajpal

Age 37 Zri .

Post PoUete Hindi,

SChool VOKQSOKQVO mryap‘.lr, D21hio

R/o 553, Ishwar Colony,Bawana, Delhi.

11. Pocnam Gaur

Yo~
Y

w/o Om Nath Bimali,

Aped 28 yrs,

Post PGT(Pol.Science)
SCthOI G.B.SSS vaaji Park’
shahdra, Delhi.

R/o0A-27, Dena Apartments,
rector-13, Plot no.36,Rohmni, Lelnd.
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12,

14,

15.

16,

i8.

19.

)9

Meenu Bhalla :

wife of shri Anilkumar Bhalla,

Age 36 years, post - T.G.T.(skt).

school: Govt. Co.Ed. Ms, Pooth Kalan, pelhi,.
R/o Flat No.294, pkt-A-3, Sector-8, Rohini.

Aradhana Arora,

w/o Sh. vijay Kumar,

Age 2B YIS., Post - T.G.T.(S.5t.).

school: Govt. Co. gd. Ms, Pooth Kalan,Delhi,
R/o 1170, Mukherjee Nagar, Delhi-9.

Manisha Kalra

w/o Rajeev Kalra,

Age 26 yrs., Post- T.G.T.(Eng.)

school: Govt. Co. Ed. MS., poothKalan, Delhi.

R/o C-6/10, Miyanwali Nagar, pDelhi,

Renu Sharma,

w/o Kulbhushan sharma,

Age 33 yrs., Post- T.G.T.(Hindi).

cchool: G. Co.Ed., Ms, Dasghara, Todapur,

R/o 37/2086, Nai wala, Karol Bagh, New Delhi.

Anupama Jain,

D/o Late Sh. Ajit Prasad Jain,

Age 30 YIS., post- T.G.T.

school: G.R.S.Sey Hastsal.

R/o DB-97D, G-8, Area, Rajouri Garden, New Delhi,

pratibha Mehta, (sahani),

w/o shri sanjay Mehta, D/o shri S.K. gahani,
Age 25 YIS, post- T.G.T.{Natural Science),
school: G.B.MS., Hari NagaryAshram, New Delhi,

Namita Abrol

p/o shri O.P. Abrol,

Age 26 yrs., Post- T.G.T.(English),
school: Sarvodya Co. gd. S.S., Khanpur,
R/o K-90, Kalkaji, New Delhi-19.

Renu Chauhan,

w/o shri V.P. Singh,

Age 3l yrs., Post- T.G.T. {Social Studies),
gchools G.G.sS.S.S«, s.U, Block, Pitam pura, Delhi
R/o Pkt-Bl, House No.3, Sector-15, Rohini, Delhi,
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T 20.

21,

22,

24,

25,

26,

27,

28.

20

-

Sarika £ o o
D/o Shri N.S. Rana

R/o B-24 Parijat Apartments

West Enclave,

Pitampura,

Delhi,

Mrs. Ambika Sharma
W/ Sh, Pawan Sharma
Age 20 Ppost. TGT

School GBSSS Nangal Thakran
Delhi-39

Smt. Sunitil Nayyar

WA 8Unil Nayyar _ py

Aged 33 years Post. PGT (Commerce)

School :GGSSS Dishad Garden

Rjo D-11 Jiwan Jyoti Apartments Pitam pura Delhi.

Meena Arora, -
W/O ved Prakash

Age 40 years POST.TGT(Hingi)

School, S.K.V. Punjabi Bagh

1959 Oytrat L ine Kindway Camp Delhi

Rishi Bhushan Sharma

S/ sh, K.C, Sharma

Age: 29 years Post, TGT(sanskrit)
Scheol, BGSSS Rajnagar IIPalam

RO wWB.5, Gall No, 8 ,Sadh Nagar pPalam colony
Neyw Delhi.

Meenu Sharma W,/ Dhiraj Sharma

Aget 29 years POST, TGT (Sanskrit)
School. G.SSS Sriniwaspuri Ney Delhi
RAO SB Pkt, Dilshad Gsrden -Delhi-95

Anjan Gulati

WA Sanjay Bathla,

Aget 29 years POgt, Assistant Teacher
School ,8KV Mata Sundari Road,

R/ B.68, Double Storyed Ramesh Nagar New Delhi-15,
Anita Devi WO Sy, Gajender Singh

Ages 33 years POST.PGT(Hingi) -

School. SKV Hari Nagar cghanta Ghar

R/ WZ_101/13,Mchan Nagar ,Pankha Road
Lane No, 5, Ney Delhi-d46

Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.




Mrs, Kuclika
v/o Aggn Kumar,
Aged YIS, E
Post T.G.&‘S:(a'xgl'j.gow
school s.K.V.H Blo
3 s“lganpuri, Delhd, ".,.:w

= y tments,
L | oB/148,Brotherhood Apar
B S/Bléck,vikaSpuri,N.Delh1—18

' overnment of N,C,T,-Delhi

' gh’x{oéh The mnéc{:o}a of Education,
M rectorate of Education

OXd Secretriate, Delhi-b4,

OA 780.of 1999

: 1e Kiran Dabas,
- /| T«GeT4(S.St,),
~ GOG'S.SOS.’ DiChaQn Kalan,
b/o. Sh.Randhir Singh,
R/o. RZ-G-26, Dharampura,
Najafgarh, New Delhi - 43,

\ 2. Rashmi Sahni,

ll, Lo ToGoTo(&ience),

! "H/o. Vikas Sahni,

R/o. 52, Guru Angad Nagar,
New Delhil - 92e

3e Promila Bhardwaj,
T.G.T.(MathS),
GOG.SQSOS!’ ija'
W/o. Yogesh Kumar,
R/o. House No.160,
Bhaiyo Chowk, Village & P.O.,
Mitraw,

4, Alka Goel,
Asst. Teacher,
SeK.V., Mehrauli, New Delhi-30,
; D/o. Sh.Nanakchand Goel,
% ; R/0. 124 A, Mithapur P.O.,
} : Badarpur, New Delhi - 44,

Se Sarala Devi,
P.G,T.(Hindi),
G¢GeS.S., Bijwasan,
D/os Sh,Ramchander Khatri,
R/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43,

6. Seema Rani,
Assitt, Teacher,
SOKOVO. West Patel Nagal‘,
D/o. Sh.Jagdish Chander,
R/o. 257, Kacchatihar,
New Delhi - 18,

7. Raj Bala, T 0. T. (Maud) /
GchSoSoSo' N°-3’
Najafgarn,
070. Sh.Narailn Singh,
k»'v R/o. Wz-8, Flat No-79,

Hari Singh Park, | :

New Muttan Nagar,
New Delhi - 56,




10.

- llo

12,

13.

ls.

22

Seema Sharma
TGT (SST)

Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,

New Delhi.

R/o JP-114, Maurya Enclave, Pitampura,

New Delhi-32,

Meenu .
D/O Shri H.R.L. Nanda
R/0 B-1/548 Janakpuri,
New Delhi-58.

Sangeeta Rani

D/o Shri S.P. Sharma
R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43.

Mahesh Pareek

S/o Shri K.C. Pareek
R/o 32 Maidan Garhi,

Nai Basti, New Delhi-68,

Pramod Kumar Madeshic
S/o Shri Ram Madeshic

B(geE-597;uah Nagar,

New Delhi-12.

Ginni Chaudhary,

W/o Sanjay Chaudhary
R/o0 1/219/2 Sadar Bazar
Delhi Cantt.l0.

Dharm Chand Sharma

S/o Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram,
New Delhi.

Indu

D/o Shri Madan Singh
R/o B-%, Quarter-2, T-4,

C.R.P.F,

[



16.

17.

18,

19.

21,

22,

23,

Usha Rani,

F.G.T.(Hindi),

GoGoSoSoSo ’ Naj afgth NO.2,
D/o. Sh.Tej Pal Singh,

R/o. G-3/2, Polic8 Colony,
A

bl
éfbéh Kumar,
PoGoTo(Skto)’ GoBoSoScSo,
Chhawla,
s/o. Sh.Hukam Singh,
R/o. B-111, Ramapark,
Uttam Nagar, New Delhi - 59,

Mrs.Neema Tiwaril,
T.GOT.(Hindi)’ G.GQSOSOS.’
Sarojini Nagar, New Delhi.,
w/o. Tiwari,

R/o. F-2961, Netaji Nagar,
New Delhio

Meenakshi Thakur,

T.GOT‘( NoSCa)'

GeBoMsSe., Begumpur,

D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,

New Delhi -110.004,

Neeru Sharma,
T.GeTe(NeSCe)y

GeBeSeSeSey KhUjala NO"1’
D/Oo Sh.J.D.Sharma,

R/o. F/152A, Vishnu Garden,
New Delhi - 18,

Poonam Kumari,

TG oTo(EngliSh)’
S5.GeS.5.5., Begumpur,

B/o. Sh.Satya Kumar,

R/o. 125-N, Sector-IV,
Pushvihar, New Delhi - 17,

Meenu Girdhar,
PoGoTo(Hindi), G.BOS.S.S."
Laxmi Bal Nagar,

D/o. SW.S.P.Sehgal,

R/o. G-4, NeD.S.E.,
Part-II, New Delhi - 49,

Laxmi Devi,

T.G.T.(Hindi),

GoBoSoSoSo' axmi Nagar,
W/OQ Sh.H.SoRawat,

R/O. 102, D.D. A FlatS,
Mansarover Park, Shaddara.

Contd...... )
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24,

28.

26,

27,

i

28,

29,

30,

«ﬁf\

24

Anita Sharma,
T.G.T.(English),
GeGeS5e54S4,

Badarpur No-1I,

D/o. Sh.Shyam Sunder,
“R/o. HR 18/5

Vanita Kumar,
P.G.T.(Pol.Science), -
GQBOS'SOS.’ Rajnagar“ll,

D/o. Sh.Ramkishan,

R/o. House No-128, Pocket A-I111,
Sector - V, Rohini.

Shashi Bala,
TeGoT.(Hindi), GeGeSeSeSey
Begampur,

B/O. ShoSoL-TOkBS,

R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67,

Mridula,

T.G.T.(Hindi), GoBoSQSOSO'
Palam

D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhi,

Karuna Sharma,
ToG.T.(English)’ G.B.S.SG.
Hastal,

W/o. Sh.Manoj Kumar Sharma,
R/0. S-2, Param Puri,

Uttam Nagar, New Delhi - 59.

Abdul Hammed,
T.G.T.(English),
GoBeSeSeSey GhitOfni,

S/0. SheAbdur Rasheed,
R/0. 299, Street No- 1V,
Zakirnagar, New Delhi - 25,

Urmila
P.GeT.(History),GICo-Ed,
SeSeSoy Pandwala Kalan,
wW/o. Sh.Dilbagh Singh,

R/o. E-1, Nawada Housing Complex
Delhio ’ J w ’
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31.

32.

33.

34.

35.

36.

37.

Geeta Rawaty
T.G.T.(N.Science),
GoBoSoSoSo ’ HaStalg

D/o. Sh.Manwal singh,

R/ 0. RZ-726/ A purannag@ry
pPalam Coionys New Delhi.

w/OQ Q‘oBaljit Singh’
R/o. 152 A, Todermal Colony,
Najafgarhe

Mrs.Mukesh_Dhillan,

p.G.T.(Hind ) G.GeSeSeSay
sarojini Nagarls

vi/o., Upemder Dhillan,

R/0. Mukesh Dhillan, Flat No-42,
Partap Chawk, Delhi Court - 10,

Hari prakash
TQGQTQ(MathSS, SOKOVONO"z’
Sagarpursy

S/ 0. Sh.Dhara singh,

R/Oo J/B"14‘D.' LQIOGO’
Flats, Maya puri - 64.

Suman Kumari
T.G o7 O(Math SS ’
Sagarpur,

D/o. Sh.Bmsant Lal Bhatia,

R/o. B-500, Avantika, Sector ' I,
Rohini, Delhi - 85

S.K.VeNo-I,

Ram Gopal Sharmas
T.G.T.(Hindi), G.BoSoSoSo'
KarampuIras

S/Oo S.C.S\al‘ma,

R/o. House No-202,
D/S.Welcome Phase-111,

Anup ama Goel,
ToGoTo(EﬂQliSh)’ G.G.s.s.s.,
Kidwal NagaTy No32,

New Delhi.,

D/O. S‘voKaGOQl,

/0. G-2389, Netajl NagaT
New Delhi = 23
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Asha Ranid
d/ey Shri D,P. Yaday
rezident of House No. 44,
Nz lat Pur,
Najafgar b,
Mew Delhi. - .+, ... Applicants

Verasus

novt, of N.C.T. of Delhi’

Fhroogh the Director of
Nyrectorate of EBducation,

-ducation,

nid Secretariat,
Nelhi,

(‘h K N.R.Pi1l1lai, counsel for applicantsin OA-754/99,
q77/00, RaAy0Q, 908709, 953799, 1316/99.

g, K.Sinha, counsel for annlicantsin 0A-779/99,
2 1706/99

Shri K.P.Dohare, counsel for apnlicants in OA 787/99

Shri M, K.Gupta, counsel for applicant in OA 1415799,
e /00, 898/99, 862/99, 830/99.

Shri Deenak Bhardwaj, wil th Shri Bhaskar Bhardwai,

rounsel for applicant in 0A 8117/99,1031/99, 1033/99

Ms Raman Dberoil, counsel for apnlicant in QA 65/99

sh, P. S, Mahendru nroxy for Sh, D.S.Mahendru, counsel
for applicant in 0A 1017/989

shri Sanjay Sharawat, counsel for applicant in DA
1020/949

Shyi Surat Singh counsel for. applicant in OA 1318/99
Apnlicant in person in QA 8Q01/99

shir i Vijay Pandit
counsel for respon

hy Hon ble Shri Kuldin Singh, Member (I}

1, Since all the NAs involve common points of law

and facts, we are disposing of the above reaferred 0As

'.l

by

this common order,

7. Rrief fFact of the case

=2

that Govt, of

ML T.of  Delhi had a number of vacanclies of Teachers 1in

A1 fFerent rnategories in the various

sch

42}

>}

nls. Since there

krnr
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was  a shortage of

2qular Teachers the Govt, of NCT  of

Delhil  sopointed anplicants

S

>

n ad hoc basis and that to

o]

for short neriods, The sald short term apnointments were
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the  nperiod gspecified in the appolntment letters desnite
Fhe  fact  thatbt posts  remained vacant even after the

terminaltion of teachers anncointed on ad hoo basis.

2. In kthese DAs annlicants have challenged that the

terms  of  <hort  term contracts of service are unjust,

anconscionable  and against the very letter and spirit of

Lhe Constitbutlon.

4. In most of bthe cases the anplicant: anpointment

1923

was to lapse by efflux of time on 31.3.19399 and in one or
twny cases  Lime period was to lapse on 30.4,1999,
Anpmlicants being threatened with the situation hed rushed

o this Tribunal for continuation of their service

o

and

t  be

]

seeking a stay order that their services may n

5. These petitions were contested and justificatio

=

1@ been given by the respondents in thelr reply., It was
stated that the decision was taken un by the Government
tiv  Decsmber, 1998 not to Fill up any further oposts on
contract basis any more as Lhe nosts will bhe filled up on
regular  basisz from the candidates selected by the Delhi
Subhordinate Staff Selection Board (hereinafter referred
bt as DSESRY. It ig further stated that it 1is the
administrative function of Government to look into the
t of the

intere
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tudents as well ag the necessity from

time to time.

Kon



set  of apnl

6. Tt iz alzo bheing nleaded that the ca

are  heing emploved on contract basis have accen

appolntment on contract basis knowing fully
cotcseduence of  the  same, Time and again the Hop ble

weme  Cour b had held that 1 egularisation of back-door

Sun
DL

entirants  1n zervice 1z empremissible and the Tribunals
and Courts are not to interfere with the interim

ArirEangemen

ot

and a  person  appointed to  the post  as

stop-gan arrangament  cannot  claim the bhenefit of

o b in ih zmervice as  having been appointed on
regular hasia

7. Rejoinder ko the counter affidavits have also
heen Filed hy  Lthe apnlicants in which they have
reiterated the stand taken by them in their resnective

DAz,

B, We have heard the learned counsel for the
pnarties and perused the material on record,

2, Before considering the rival contentions of the

1

parties;, we may mention at this stage that when this

bunch  of cases was fi

)_I
[

[N
I

nrior to that another group of

teachers who had filed a similar application before this

Tribunal and zince those teachers had heen

»

ahle to reach

thiz Triubunal hefore the exniry of the contract period

-

30 an interim order was nassed in their cases and

status-aquo was directed to he maintained. In the present

ications, the anplicants could not anproac

3’

the  Tribunal before the exniry of their contract period,

Mo soyer | immediotely after the expiry of their contract

neriod  there were vacations in the Tribunal from 22nd
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Marah  to [at Anril, 1999 so these selt  of netitioners
could annraoch the Tribunal only after the vacations. In

N
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those  cases  also  an interim order was pa
following terms:
“Also  issue a short notice on Lhe question
of interim relief, returnable on 12.04,1999,
Til1l then, as an inkterim measure, shtatus quo
in resnect of the applicant as on today  bhe
maintained. ”

tn, Sipce this order in  the nature of interim
meazure was pacsed after these anplicants have ceased to
he in employment with the respondents so  they are

claiming parity with those teachers who had obtained an

order of similar nature

e hetfore expiry of their term i.e.
hefore 21.3.1990,
[ During the course of their arquments, the

learned counse) for the applicants submittred that these

nlicants are also similarly situated applicants

which was decided on 7.5,99(Veena Anand & Ors, VS,
Govt, of NCT of Delh & Ors with connected O0As) by

another  Rench of  this Tribunal wherein the following
reliefs were granted to the applicants/teachers and their
osed of in terms of the following directions

given by the BRench of the Tribunal:



A

(B)

)

sAnnlicants  shall he

continge  in the nresent posts

reqular  candidates duly selected by

NSQSR/or  anpronralte authorlity are

svailahle to replace the anplicants,

Those selected regularly shall first

he nosted in the existing vacant

nosibions

and only 1f enough vacant

Jo—db

e, they should

14 hoo anpoinijtees, Replacement of
the latter szhould  he an the

princinle of last come first go.
Those s displacer should be

accommodated  in vacancies that may

he existing in other districts

The ad hoc apnointees shall he paid
minimum pay in the pay scale of

teachers plus DA in  tersms

of law laid down by Hon ble Supreme

fourt in  the case of Daily Rated
Casual Lahourer Vs, T & Drs.

(rasgg (1)SCC 122).

appointee

shall he

raenlaced by any newly appointed ad

Thoase of the applicants who have
annlied or may apply for regular

elaction, necessary relaxation in

93]



age =hall be given to the extent of
fhe  neriod  of  service put  in by
Lhem
(F) There =shall be no order as to
coats
172, Learned ocounsel appearing on hehalf of the

apnlicants  submitted that since the nresent applicants

ars  alao similarly nlaced as the applicants in the case
of VYeena Anand & Ors, (sunra), they are also entitled to
the similar relief as granted to them, Learned counsel

alsn  submitted that the apnlicants who were, during the
intervening neriod, not in service that does not affect
the merit of theilr case and they can also he directed to
hea  allowed ko copbinue in thelr rest

osts as the

annlicants in the above referred judgement.

13, Toy zunport their contentions learned counsel fTor

apnlicants also relied upon the judgement of Hon bhle

571

unreme Court in the case of G

[=pn

rdhari tal vs., Union of

India which also starts with the following paragraph:

on 24.09,19897
in Balwant Singh &% Orfs. vs. Unién of
India if he too was a party therein,
since hig elaim is identical to that of
the apnlicantes  tLherein. The main
challenge on behalf of the Union of India

to  Girdharl Lal' s claim is that he did
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not Join as a party in that matter and he
moved the applicant for grant of the same

ofit  after that decision in 1989,

'D

having rebtired earlier”,

1 g, After mentioniong the facts the Hon ble Supreme

Court obhserved az follows:

[Tt is  appronriate that the Union of
Imdia treat all such nersons alike and to

grant  them the same henefit instead of
driving each one of them to litigation in
the course of which the Union of India
ttzelf is required to

nend considerable

i

nublic money”

t

t

ed

s

15, Counsel appearing for apnlicants also subm

that since it has come during the proceedings hefore th

32}

Hon ble  High Court, that at present there are 4000

vacancies and DSSSBR is also making exercise to fil) up
those  vacancies by a regular manner, till such time the
vacancies are filled up on regular basis,applicants may

he @llowed to continue in their respective posts,

16, Counsel for respondents rebutted the arguments
of  the counsel for applicants and submitted that in this
manner the apnlicants would claim continunity and then
they will claim a right to post which will ultimately

lead to entry through back door. He furthe <submitted

service afte explry of their term specified in their
rezpective appointment letters and as such these DAs

- .
R 43’"
g
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17 We are of the considered  opinion that the
contentinn  of raspondents counsel has no merit and the

prasant  set  of anplicants are fully covered with the
judgementl given by the co-nrdinate Bench of this Tribunal
ity Vemna Anand = case (zunra)l. In this regard we may
alee  mention  that when the inteim order was granted in
the caze of VYeena Anand (supra), the respondents had filed
a Writ Petition hefoe the High court of Delhi for
vacatinn of the ztay, and the High Court had taken a view
that the <stay granted was an innocuous one hecause
resnondents  were given liberty to Fill up the vacancie

through regulsar RDrocess i, after due selection by the
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NSGSRE o hy any anpronriate authorit
hao  teachers., The High Court of Delhi was informed that
the vacancies had  arisen to the number of 4000 as on

8.4.1999 <o  the High Court wa

o

of the view that
nrima-faice there was a need to continue the services of

the resnondents (applicants 1n the NDAs) or some of them

who were still continuing there for the time bheingd.

18, During the ocourse of arguments, we were also

informed that exams
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very recently by the DSSSB. Since there are a large
aumber of candidates, result of the same within a short
enan of time cannot be accepted. 1In these circumstances,

e find that the applicants in the present set of 0OAs

who Just could not appreach the Tribunal hecause of it

W)

2hould not bhe denied the relief granted to

their colleagues in the earlier set of 0OAs 1in Veena Anand

2 Ora. (3upra5 and if we peruse the earlier order passed
in the ahove reffered judgement by a Co-ordinate Rench of

thi= Tribunal we find that there is no dispute about the




facts of the
the facts of
the Co-ordina
applicants a
relief as gr

0p,

19, In

we allow these 0QAs

nresent set of 0As which are identical with

the earlier set of 0DAs which was decided by

te Rench of this Tribunal. The

re, therefore; also entitled to  the s

anted to the annlicants in an earlier

heen discus

i

\,

o
o
©

view of what has

in Veena Anand s case (supra).

(A)

{B)

Applicants shall be re-engaged on

the nresent posts forthwith till

regular - candidates duly selected by

DSLEB/or

avallable to replace the annlicants,
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he nosted 1n the existing
positions

posts are not avallable,

nosted agalnst the nosts held by

ad hoc appointees, Replacemsant of
the latter
last come

principle  of first go.

Those 30  disnlaced shoul d he

123

accommodated in vacancies that may

)

be existing in other districts,

{
{5

The ad hoc appointess shall be paid

vo U

mirniinum  pay 1 the nay

soale  of

regular teacher = nlus DA I Lerams

nf law laid down by Hon bLle Sunreme

Anre

appropriate authority are

regularly shall first
vaoant
and only 1F enough vacant

Lhay <hould

should be On the

set,

ame

of

d  ahove,

with the similar directions as glwven



~ Court in the case of Dally FRated
. Cazual  Labourer Vs, JOT & 0Ors,

(1988 (1)sCC 122)

(0) N ad  hoco apgginte» shall e

repnlaced by any newly appointed ad

{
L

hoo employee,

(E) Those of the applicants who have
applied  or may anply for reqular

selection, necessary relaxation 1in

] 3~QL the period of service put in by
Ehem,

20, The above directions should bhe complied with

within a period of one month from the date of receint of

a2 copy of thiszs order,
B 2. There shall bhe no order as to costs,
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